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HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO.1271/2024 (PB)

IN THE MATTER OF:-

Shri Khroo L Pariat ...Applicant

Versus

State of Meghalaya &Ors ...Respondents

1

M
E
M
R
O
R S
E
C
R
E
T
A
R
Y

M
e
g
h
a
l
a
y
a Sta

te 
Po
ll
ut
io
n Co

nt
ro
l B

o
a
r
d

Sh
il
lo
ng

Si
./
in
st
ru
me
nt No

Da
te
:
 
1
9
/
8
/
2
5

AFFIDAVIT ON BEHALF OF RESPONDENT NO.5-

MEGHALAYA STATE POLLUTION CONTROL BOARD

I, Dr. George H. Chyrmang (MFS), S/o(L)Datip Kyndiah, Age 43
years, having office at Lumpyngngad, Shillong, Meghalaya, do hereby
solemnly affirm and declare as under :-

1. That I am presently posted as the Member Secretary of the

Meghalaya State Pollution Control Board, MSPCB, and as such in

my official capacity I am conversant with the facts and records of

the case and hence competent and authorized to swear this affidavit

on behalf of MSPCB, hereinafter referred to as the 'Board'.

2. The Board is filing this instant Affidavit to place on record the

steps taken by the Board in view of the observations and in

compliance of the directions contained in order dated 25.2.2025.

3. It is stated that pursuant to the observations and recommendations

NOTARY

NAME:JENN
YCAF. BLAH

AREA E.K.HILLS

made by the Joint Committee constituted by the Hon'ble Tribunal,
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Principal Bench, an inspection was conducted on 10.3.2025

focusing on the bridge construction across the Mynkrem stream.

A copy of the inspection report dated 10.3.2025 is marked and

annexed as Annexure R/1.

4. It is stated that the Board has issued communications both dated

5.

2.4.2025 to the Chief Engineer, Public Health Engineering and Chief

Engineer, Public Works Department(National Highway)

respectively to take necessary and corrective measures based on the

inspection conducted at construction site and to submit action taken

reports.

Copies of communications dated 2.4.2025 issued to the Chief

Engineer, Public Health Engineering and Chief Engineer, Public

Works Department (National Highway) respectively is marked and

annexed as Annexure R/2.

It is further stated that a response was received on 30.4.2025 from

office of the Executive Engineer PWD (Roads) stating that the

construction of a bridge of span 52.50 across the Mynkrem stream, a

tributary of the Myntdu River, is near completion and the removal of

the three Hume pipes and clearing of the earth filling from the river
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bed which was temporarily filled to enable the launching of the Steel

Girder plate has been successfully completed and photograph of the

same was also enclosed with the communication.

A copy of the communication dated 30.4.2025 along with

photographs is marked and annexed as Annexure R/3.

6. It is stated that additionally the Answering Respondent has issued

communication dated 28.4.2025 to the Executive Engineer, PWD

(Roads) with the direction to apply for authorization in Form -I as

provided under Rule 8 of the Construction and Demolition Waste

Management Rules, 2016. On receipt of the application, subsequent

communication dated 23.7.2025 has been issued seeking Detail

Project Report on the types of processing proposed on Construction

and Demolition Waste.

A copy of the communication dated 28.4.2025 issued to the

Executive Engineer by the Meghalaya State Pollution Control Board

is marked and annexed as Annexure R/4.

A copy of the communication dated 23.7.2025 issued to the

Executive Engineer by the Meghalaya State Pollution Control Board

is marked and annexed as Annexure R/5.
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7.

8.

It is stated that on further scrutiny of the application and the DPR

submitted by the service provider, the Answering Respondent will

grant authorization for the construction and demolition waste

processing facility, if the application meets the requirements as

provided under the Rules.

I say that the facts stated in the above paras are true and correct to

the best of my knowledge and information.

Identified By:

Miss. P. S. Bareh

(Adrocale)

NOTA
RY

NAME
:  JENNYC

A  F.BLAH

AREA
:  E.K.HIL

LS

REGD
,  NO:  003/16

OVT.OF
MEGHALAY

DEPONENT
MEMBER SECRETARY

Meghalaya State ollution Control Board

SOLE
MNLY

 AFFIRMED
 BEFORE  ME  THIS DA

YLA

ON  1481LA
THE DEPONEN

T  IS IDENTI
FIED

 BYS Barel

I CER
TIF

Y  THAT  THE CONT
ENT

S  OF THE  AFFID
AVIT

ARE
 READ

 ORDER
 AND E

XPLA
INED

 TO THE

DEP
ONE

NT  WHO VERIF
IED

 THE SAME  JEFOR
E  ME

JENNÝ
CAF  AAR12S

NOT
ARY

Regd
.  No:  003/1

6

Eas
t  Khasi

 Hills  Di
stri

c

Shill
ong,  Megh

alay
a

Hong

339



5

VERIFICATION

Verified at Lcllong on this the /9 day of August, 2025 that the

contents of the above affidavit are true and correct to the best of my

knowledge and belief. No part of it is false and nothing material has

been concealed there from.

NOTARY
NAME: JENNYCA F. BLAH

AREA: E.K.HILLS

REGD. N0:003716

GOVT. OF MEGHAЬ

A
Y

DEPONENT
MEMBER SECRETARY

Meghalaya State Pollution Control Board
Shillong
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amit singh <semasingh.office@gmail.com>

O.A No. 1271/2024 Shri Khroo L Pariat. Vs. State of Meghalaya & Ors.
1 message

amit singh <semasingh.office@gmail.com> Wed, Aug 20, 2025 at 6:25 PM
To: mscb.cpcb@nic.in, "ro.nez.shil@gmail.com" <ro.nez.shil@gmail.com>, Jerold Hollis Nengnong
<memsecy.spcbmeg@gov.in>, "CEO123JMB@gmail.com" <CEO123JMB@gmail.com>, "thakursumit79@gmail.com"
<thakursumit79@gmail.com>, Avijit Mani Tripathi <avijitmani@gmail.com>

Dear Sir,/Madam

Kindly Find attached scanned copy of Affidavit being e- filed on behalf of  Respondent No. 5, Meghalaya State
Pollution Control Board. which is being served in advance copy as proof of service.

Thanking you.

Best Regards,
Ms. K. Enatoli Sema Adv.

(Clerk)
Rahul 7503630697

--
Office of Mr Amit Kumar Singh & Ms.K.Enatoli Sema,
Advocates-on-Record,
House No.60,
High Court Judges Colony,
H.G-03,
Sector 105,
Noida -201301.
U.P.
Mobile + 91 9818139636.
Phone (0120) 4926002

AFFIDAVIT- PB.pdf
6073K

16351

https://mail.google.com/mail/u/0/?ui=2&ik=a588d0d928&view=att&th=198c78c0c602e5a9&attid=0.1&disp=attd&realattid=f_mejz5plc0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=a588d0d928&view=att&th=198c78c0c602e5a9&attid=0.1&disp=attd&realattid=f_mejz5plc0&safe=1&zw

